| TEM No. VMM B Court No. 6 SECTI ON - Xl

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

I . A No.13-14/2008 in Cvil Appeal Nos. 2707-2708/2003

Ms Everest Wols Pvt.Ltd. & Os. Appel l ants
VERSUS
U P. Financial Corporation & Anr. Respondent s

Date: 7.2.2008 : This matter was nentioned today.

CORAM :

HON BLE MR JUSTICE S.B. SI NHA

HON BLE MR JUSTICE V. S. S| RPURKAR
For Petitioner(s)/ M . Chandra Shekhar, Adv.
Appl i cant M . Sanj ay Kumar Tyagi, Adv.

M . Sadhanshu Raj, Adv.
For Respondent (s) M. Shirish Kumar M shra, Adv.

Ms. Suj at a Kurdukar, Adv.

UPON bei ng nmentioned the Court made the follow ng
ORDER

| ssue notice on |.As.
(Meenu Sethi )

Court Master

Mentioning slip is attached.

(Pushap Lata Bhar dwaj)
Court Master



